NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 20.09.2019 (FRIDAY)

COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical).

For Admiss

ion (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) S.P. Contract Pvt Ltd. & Ors. Manjit Singh Kaustubh Shukla
No. 139 of 2019 Vs. (R1)
Dinker Dogra & Anr.
2. Comp. App. (AT) Dinkar Dogra Krishna Kumar Sarojanand Jha,
No. 142 0of 2019 & | Vs. Palash,
I.LA. No. 1970 of S.P. Contracts Pvt. Ltd. & Ors. Bipin K. Dwivedi
2019
3. Comp. App (AT) Ateet Bansal. Rajesh Rai
No. 216 of 2019 Vs.
Unitech Ltd.
With
4, Comp. App (AT) Sunita Bansal. Rajesh Rai
No. 218 of 2019 Vs.
Unitech Ltd.
5. Comp. App (AT) Shweta Bansal. Rajesh Rai
No. 219 of 2019 Vs.
Unitech Ltd.
For Hearing
6. Comp. App. M/s. Hyderabad Pollution Controls Ltd. | Saurabh Jain S.V. Rama
(AT) No. 20 of &Ors. Krishna
2018 Vs.

S. Radhakrishnan&Anr.

For Hearing (Part Heard)

7. Comp. App. (AT) | Venkatesh koravadi. Pramod Nair Madhu N. Rao (R1-
No. 101 of 2019 Vs. R3)
Viney Kaushal & Ors. George Pothan
(R4-R9)
Raghenth Basant
(R5-R8)
8. Comp. App (AT) Om Prakash Avulla Dhruv Gupta Ankit
No. 273 of 2018 Vs Roopanwal,
Achala Gold Agritech Investments Ltd Sudakshina
& Ors. Rathore,

With




9. Comp. App. (AT) U.V Hari Prasada Raju &Ors Ankit Roopanwal P. Nagesh (R2-R5)
No. 311 of 2018 Vs
Achala Gold Agritech Investment Ltd &
Ors.
12:00 Noon
For Hearing
10. Comp. App. (AT) | C.J. George & Ors. A Karthik Goutham
No. 326 of 2018 Vs. Shivshankar
Synthite Industries Ltd.
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